NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 16.04.2021 (FRIDAY)

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr.

Member (Technical)

For Admission (Fresh Cases)

COURT -1V (VIRTUAL MODE)

10:30 AM

Kanthi Narahari,

No. 50 of 2021

Vs.
The Lok Prakashan Ltd. & Ors.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Sidhi Singh & Anr. Ashutosh Gupta
No. 49 of 2021 Vs.
Registrar of Companies & Anr.
2. Comp. App. (AT) Smrutiben Shreyansbhai Shah Anushree Kapadia Natasha

Dhruman Shah

3. Comp. App. (AT)
No. 51 of 2021

Shreyansbhai Shantilal Shah
Vs.
Lok Prakashan Ltd. & Ors.

Avishkar Singhvi

For Admission (After Notice)

4. I.A No 333 of
2021 in Comp.
App. (AT) (Ins)
No. 828 of 2020

RS Infra Projests,

Through Proprietor Ram Babu
Sharma

Vs.

Supreme Infrastructure India Ltd.

Rakesh Kumar

(Ins) No. 80 of
2021

Vs.
Bharath Infra Exports and Imports
Ltd.

5. Comp. App. (AT) Talha Yunus Sareshwala Heena George Diwakar
(Ins) No. 1115 of Vs. Maheshwari
2020 Parsoli Motor Works Pvt. Ltd. & Aditya Vikram
Ors. Singh-R2
RichaSandilya-R1
6. Comp. App. (AT) State Bank of India R.P. Kapoor 0O.P. Gaggar-R1

Balaji Srinivasan
Pallavi Sen Gupta
Udita Singh-R2

7. Comp. App. (AT)
(Ins) No. 95 of
2021

Tridhaatu Kirti Developers LLP
Vs.

Nandkishore Vishnu Deshpande &
Ors.

Smriti Churiwal

8. Comp. App. (AT)
No. 205 of 2020

Shri Shyam Haribhau Sapkal &
Ors.

Vs.

The New Akot Cotton Ginning and
Pressing Company Ltd. & Ors.

Gaurav Rana

Hrishikesh
Chitaley




9. Comp. App. (AT)
No. 43 of 2021

Reserve Bank of India
Vs.
SREI Equipment Finance Ltd.

Vatsala Rai

For Hearing

10. | Comp. App. (AT)
(Ins) No. 1471 of

Fourth Dimension Solutions Ltd.
Vs.

Sidhartha Daas

Pooja Mahajan-
R1

2019 Ricoh India Ltd & Ors.
With
11. | Comp. App. (AT) Connect Residuary Pvt Ltd. T.N. Durga Prasad Avani Srivastava
(Ins) No. 100 of Vs. Raveena Rai
2020 Krishna Chamadia & Ors.
With
12. | Comp. App. (AT) Connect Residuary Pvt Ltd. T.N. Durga Prasad Rohit Ghosh
(Ins) No. 101 of Vs.
2020 Krishna Chamadia & Ors.
With
13. | Comp. App. (AT) Sales Tax Department, State of Prashant S. Kenjale Sanjeev K.
(Ins) No. 109 of Maharashtra Kapoor
2020 Vs. Avani
Ricoh India Ltd. & Ors. Srivastava-R1
Raveena Rai-
With R2&R3
14. | Comp. App. (AT) State Tax Officer Aniruddha P. Mayee Raveena Rai-R2
(Ins) No. 248 of Vs. & R3

(AT) No. 79-81 of
2012

2020 Ricoh India & Ltd & Ors.
15. | Comp. App. (AT) | M.P. Industrial Development Arjun Garg Jagdish Kr.
(Ins) No. 1041 of | Corporation Parulkar-R1
2020 Vs. Jasdeep Singh
Jagdish Parulkar & Ors. Dhillon-R2 &
R3
16. | Comp. App. (AT) Axis Trustee Services Ltd. & Ors. Abhishek Swaroop Diwakar
No. 18 of 2021 Vs. Maheshwari
SREI Equipment Finance Ltd.
17. | Compensation Food Corporation of India. G.R. Bhatia Rahul Goel-R1
Application (AT) Vs. Ebaad Nawaz
No. 01 of 2019 in Excel Crop Care Ltd & Ors. Khan-R2
Competition. App. Sandhya-R3

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-

Registrar
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http://www.nclat.nic.in/

